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PUBLIC NOTICE

The Opposition Hearing posted before Shree. N. Babu, Deputy Registrar of Trademarks, G.I & Copyright,
at Trade Marks Registry, Kolkata, in contested (Opposition hearing) matters from 13/08/2025, 14/08/2025 and
18/08/2025 stands adjourned due to administrative reasons. The hearing dates for these matters will be

rescheduled and notified in due course.
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(MEHUL KUMAR)

Section In-Charge - Opposition/Rectification
Examiner of Trade Marks, G.I. & Copyright
Trademarks Registry, Kolkata
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